DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matter )

Wednesday, 28 September 2016/ 6 Aashwin, 1938(Shaka)
No.79

Sub: DETENTION OF MEMBER

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha has been
received from Deputy Commissioner of Police. South District, New Delhi :

“Sh. Somnath Bharti, MLA, Delhi Vidhan Sabha, has been arrested on 22-09-2016
by Insp. R.P. Meena, Inspr. ATO/PS Hauz Khas at about 11.30 AM at PS Hauz Khas, New Delhi

in case FIR No. 659/2016 dated 10-09-2016 u/s 186/353/323/147 IPC & 3 of Prevention of
Damage to Public Property Act, 1984 PS Hauz Khas.”

Prasanna Kumar Suryadevara
Secretary
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